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(b) what penalties have been
awarded i cach case; and

(¢) whether Government have
detected any such breach from the

same offenders after once having been
convicted, and if so, what are the par-
ticulars of such cases in that district,
during the last two years?

Tue MINISTER or FINANCE (SHr1
MorarJt R. Desar): (a) and (b)
‘There was only one case which has
since been adjudicated departmentally
and penalty of Rs, 10/- imposed on
the person concerned. The tobacco
produced was also charged to duty.

(c) No further breaches of the Cen-
tral Excise Act and Rules by the same
‘offender has been detected during the
last two years.

ELECTRIC FURNACES

122 Surt B. N. BHARGAVA: Will
the Minister of StEEL, MINES AND FUEL
be pleased to state:

(a) the places where electric fur-
naces have been so far been establish-
-ed during the current year; and

(b) how many electric furnaces
.are proposed to be established during
the Third Five Year Plan?

Tue MINISTER or STEEL, MINES
AND FUEL (SARDAR SWARAN SINGH):

(a) Calcutta One
Kanpur One
Coimbatore One

(b) As the Industrial Development
Programme of the Third Five Year
Plan has not yet been finalised, it is
not possible to indicate the number
at this stage.

MANUFACTURE OF HIGH TENSILE AND

OTHER SPECIAL WIRES

123. Sart B. N. BHARGAVA: Will
the Minister of STEEL, MINES AND FUEL
be pleased to state: ’

(a) what steps Government have
taken to manufacture high tensile
wire and other special types of wire
in India; and
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(b) how many units have so far
been established during the current
year to manufacture such types of
wire and where they are located?

Tue MINISTER or STEEL, MINES
AND FUEL (SARDAR SWARAN SINGH):
(a) Government have so far licens-
ed ten schemes for a total capacity
of 70,600 tons per annum,

(b) None of the units has start-
ed production but they have been
approved for places as under:

to Questions

Annual
No. of capacity
State units  (tons)
Bihar I 22,500
Delhi . 1 6,000
Kerala 1 6,000
Madras . . 1 1,200
Maharashtra . . 3 16,900
Gujarat . 1 10,000
Madhya Pradesh 1 3,000
West Bengal 1 55000

ReEviEwWING THE WORKING OoF N.R.D.C.

124. Surr B N, BHARGAVA: Will
the Minister of ScCIENTIFIC RESEARCH
AND CULTURAL AFFAIRS be pleased to
state:

(a) whether Government propose to
appoint a committee to review the
working of the National Research
Development Corporation; and

(by if so, what wil] be its consti-
tution.

Tue MINISTER orF SCIENTIFIC
RESEARCH an» CULTURAL AF-
FAIRS (SErt HumavuN Kasmr): (a)
and (b) The matter is under examina-
tion.
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tTransferred from the 8th August,
1960.




